an=
Title: Need to conduct CBI enquiry in suspicious death of former Chief Minister of Tamil Nadu.

SHRI PR. SUNDARAM (NAMAKKAL): Thank you, hon. Speaker Madam. The entire nation is convinced and worried about the mysterious and
suspicious death of our most beloved leader, former Chief Minister of Tamil Nadu, Dr. Puratchi Thalaivi Amma. Even the Union Government has
expressed exactly the similar concerns on the Floor of this august House. The hon. Parliamentary Affairs Minister accepted the same view on
14.03.2017 saying that the report of the investigation order by the State Government has to come before the Centre and further action will be taken
after the said report is submitted.

Madam Speaker, unfortunately the Government of Tamil Nadu has so far not ordered any investigation. Even if the Government of Tamil Nadu orders
for an investigation, it would not be fair and the hidden real facts would not be brought to light. The AIIMS doctors under the control of the Central
Government are also involved in the treatment of our beloved leader, Amma.

So, I urge upon the Government that a mandatory and a detailed inquiry by the Central Bureau of Investigation be done in this matter.

HON. SPEAKER:

Shri Rabindra Kumar Jena is permitted to associate with the issue raised by Shri P.R. Sundaram.
...(Interruptions)

HON. SPEAKER: You can associate. Every Member will not speak. You have not given any notice.



